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CENTRAL ADMINISTRATIVE TRIBUNAL
§ | BANGALORE BENCH

 ORIGINAL APPLIEATION: N8 .106 &. 360:TO 468/95
MONDAY, THIS THE 16TH DAY OF JANUARY, 1995

SHRI JUSTICE P.K. SHYAMSUNDAR es VICE CHAIRNAN

SHRI T.V. RAMANAN .o msmaza (R)

1. ‘N, Seetharamu,
/0 Narayanaswamy,
‘Aged 40 years,
‘Technician, S.D.E. Cantra,
Hysore.

2, N.D. Sundara,
S/o N.K. Devaiah,
Aged 36 years, Technician,
C.T.0,, Mysore.

3. Basavaraju,
$/c. Nenjappa,
"Aged 39 years, Tschnician,
tS/R U-I, Telephone Exchange,
Mysors.,

4, HeGe Shivanna, S/o. Giriyappa,
~aged 39 ysars, Technician,
S/R v-I, Telephone Exchange, Mysore.

5. BoL. Subrahmanya, S/o Late B.S. Lakshmi- .
" narasimha Jois, aged 48 years, Technical
 Supervisor, S.R. Unit II Telephona
i Exchange, Mysore.

6e P.'Ramash, S/o R, Paremeshwaraiah,
aged 39 years, Technician, 0/o Sub-
Divisional Engineer, Bannimantap Area, Mysore.

7« T4Bs Subramanya, S/o D, Basavaiah,
aged 39 years, Technical Supervisor,
Telephone Exchange, Mysore.

8. H. Vedamurthy, S/o Veerashappa,
aged 46 ysars, Technical Supervisor,
Telephone Workshop, S.D,O. Phonags , Mysore.

e Appaji, S/o Sannalingeppa,
aged 36 years, T.T.A. Powsr Room E,108,

A. H.G. Manjunatha Prasad S/o H.V. Godindiah,

aged 33 years, T«T.Ae. O/0 A.E. Installation _

‘Mysors., ees Applicants
: 1 .

‘J-



12,

13.

14,
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S«N. Narasimhasuamy, S/o R, Narayana Rao,
aged 46 ysars, Technician (B.5.), Switch
Room UnitIl, Telsphone Exchangs, Mysors.

M. Nagendraiah, S/o R. Mannar Krishnaiah,
aged 45 years, T.T.A. R.T,T.C. Mysors,

ReKe Mujumdar S/c Kel. Mujumdar,
aged 47 years, Technical Supervisor,

' Carr/P.CeM. Telsphone Ex. Mysore.

15.

16,

17.

18,

19.

20,

21,

Balasubramanya, S/o B.P. Srinivasa Murthy,
aged 37 years, Technician SFK, Telsphons
Exchange, Mysore.

Mohammed Rafi H. S/o Mohammed Hussain,
aged 34 years, Technician, Telsphone
Exchange, Nazarbad, Mysors.

Mohemed Hidayath Ulla S/o K. Mohamed Budan,
aged 40 years, Technical Supervisor, S.P.K.
Telephone Exchangs, Mysors,

Vidya Sagar, S/0 late K.Co Mariswamy,
aged 50 years, Technician, S.R. Unit I,
Mysore. ‘

MeR« Sreenivasa, S/o Rangaldetty,
aged 35 years, T.T.A. TMG, Telephonse
Exchanga, Mysore.

N. Nirmalakumari, W/o R.V. Diwakara,
aged 33 years, Technician S/R Unit II,
Telephons Exchange, Mysore,

BeMo Jagadeesh Murthy, S/o Late B, Mylar Rao,
agad 39 years, Technician, Unit II, Télaphane

- Exthange, Mysore,

22,

23.

s

NG

Ke Swarna Latha, W/o N.A. Ravindranath,
aged 38 years, Technical Supervisor,
0/o the D.E. Internal, Mysore,

PeKs Vijayendra, S/o P.R. Krishna Murthy,
aged 47 years, Technician Telex I/0,
Telephone Exchangs, Mysora,

KePe Nanjunds Gowda, S/o Puttanmanjaiah,
aged 40 years, Technician, C.T.0., Mysore, * ..

~
éa{%§ Subbarao, S/o M. Srinivasa Rao,

atied 53 yaars, S.T«Se Instru‘:t‘r,
sl « TeCoKuvempunagar, Mysors.

Me Kuppu Swamy, S/o Mari, , -
agad 48 years, Chief Technical Supervisor, .
0/o Director, R«T«T+C., Mysores cee Applicants

!
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28. k.n. Prasad, S/0 KeS. Ramaswamy,
aged 34 ysars, T.T.A., Telsphone
Exchange, Mysore.

29, V Gopinath, S/o0 Vankataiah,
: aged 47 years, Technical Supervisor,
T.DeTelephone Exchangs, Mysore.

30, P. Shiva Kumar, S/q Prasanna,
aged 36 ysars, Technician,
JelapHOne Exchange, Nyspre.

31. M.N. Krishne Urs, S/o late M.S. Nanjaraja Urs,
‘aged 36 ysars, TechHICLan, Telaphona Exchange,
Nysora. . :

324.M, Nahadevaiah, S/o Subbaiah, |
»aged 38 years, Technician, Telex 0/0
Talaphona Exchanga, Harding Circle, Mysore.

33.; M.M. Sheshanna Swamy S/o Bommimalaiah,
‘agad 37 years, Technician, Telephone
'Exehange, Bannur, Mysors.

34.«Sh1varudralah, S/o Anandaiah,
- aged 38 years, Technician, Telsphone
' Exchange, Gokulam, Mysore.

35. B.N. Gangadhara, $/o B.N. Nesle Gowda,
aged 32 years, Technician, Installation
E-108 Exchange, Gokulam, Mysore. :

P. Ramachandra, S/o Puttappa,
" aged 33 years, Techniciaa Installation,
- : E=10B Exchangs, Mysore.

37. B.V. Lokash, S/o BeG. Venkobarao,
‘ aged 37 years, Technician. P.R.,
! Telephone Exchange, Mysore.

38. K, Sardapasha, /o M. Moula Sabeb,
. aged 44 years, Technician, 0/o
 S.D.D.P, Nazarbad Mysore. .

40, A. Suresh, S/o L. Ananda ramaiah, -
. aged 34 years, T.T.A./TTE Balavadi,
. Telephons Exchange, Balawadi, Mysors.

Gdopn P oMo Naik S/o P.Je Uaik
; v:T>x ’ / ’

brigsh, S/o0 late L. Thirumalachar,
jyears, T«TeA. Gokulam Telaphona

aged 36 years, Technlczan/s De E oTe

; Telephone Exchange, Kollegal, Mysore. - = ses

'Applicants

PR TS | f
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v 45. G.S. Doreswamy, S/o Siddanayara,
i aged 36 yesars, Tschnician, Switch Room II
! Telgphonae Exchange, Mysore.

46. B. Govinda Setty, S/o U, Bagur Setty,
aged 44 years, Tehaphone Exchange, Mysore.

47. S. Rangaiah, S/o Sannarangaisah,
aged 54 years, Technical Supervisor,
C-00T, Exchanga, Mysors.

48, S, Manjula, S/o S.N. Badarinarayan,
aged 34 years, Technician, Telephona
Exchange, Mysorse.

49, N, Prabhakar, S/o late K. Narasimhulu,
aged 37 years, Technician, Telephone
Exchange, Kadakola, Mysore.

1

1 50 Srinivasa Murthy S/o Ramanath Prasad,
| Technical Supervisor, P.R. Telsphone
‘ Exchange, Mysore, - .

51. S.R. Srinivasan S/o0 S.T. Ramaswamy,

| ~ aged 38 years, T.T.A., 0/o 5.0.E.Cantral,
| Mysore.

;' 52, KOGO Raju, S/D Ganganna,
| aged 47 years, TCHS. S-D.E,
? ' External JLP. Mysore.

53+ CeS. Venkateshan S/o C.V. Srinivasan,

aged 42 years, TeTe«As S4F.Ks Tol.Exge
Mysorse,

S4, S.G. Venkatesh, S/o late S.H. Gundu Rao,
aged 46 years, Senior Technical Supervisor,
; S/R UI, Telsphone,Exchange, Mysore. 4

‘ 55. N. LingaRaju, S/o K. Nanjaiah,
: agad 48 ysars, ToSoOo SoRo Unit I,
| Telephone Exchange, Mysors.

: 56+ M. Subrahmanya, S/o Madaiah,
; aged 46 years, T.T.Ao 0/o the S.D.E.

) e Buildings, D.E.(Enternal), Mysore,
AR TNVE TS
: —

N, GLS ,_Nagesha, S/o Shivanna,
\ag d 40 ysars, Technician, Telephones
c ;nge, Tiptur.

K] Man jurekhar, S/o0 H.S. Krishna Murthy,
§ 36 yeers, Technicxan, Telephone

. Krishna Murthy, S/o Ningappa,
aged 33 years, Technical Assistant,

| _—_ Telephone Exchange, Tiptur. ) oo e Applicanta
e _

.=
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’-60.§H.K. Lakshmana, S/o H.R, Kariyappa,
: A o ~ jaged 36 years, Technician, Telephons

! Exchange, Huliyar,

61.§B,S. Shankarappa; $/o Siddegowda,
raged 41 years, Technician, Telaphone -
:Exchanga, Tiptur. -

iy 62, TP Nijalingappa,uS/o‘T.S.aPanchaksharéiah,
: : . aged 35 years, TT.AW 0/0 A.E, CQDOT.II,
e ' iTimkur Exchange, ' :
{
63. {HsRo Ramachandra, S/o L. Ranganna,
iaged 40 years, Technician, Trunk Exchanga,
fTumkur. : .

64. KoW.N. Gupta, S/o K.V. Ratnam,
@ged 49 yesars, T.T.A. Telephone Exchange,
Gubbi, Tumkur,

GS.EN;G. Prakash‘s/o N. Gangadharashetty,

aged 35 years, T.T.A. Talephone Exchange,

i

Turuvekere, Tumkur Dist.,

664 ToR, Basavarajappa, S/o D. Rudrappa,
aged 33 years, T.T.A+, 0/0 S.Ds0. Phones, Tumkur.

67. 5. Putteerappa 5/o Sannamudda Gowda,
aged 38 years, Technicien, 0/o SOOT, Tumkur.

68. M, Ekbal, S/o M.M. Khalesl,
aged 38years, Technician, Telephone
;xehanga, Kunigal, Tumkur Dist,

" 69, @.S. Shivananda S/o Siddappa, _ '
aged 32 years, T.T.A. Telephone Exchange,
Kunigal, Tumkur Dist,

70. $avindra S. Kulkarni, S/o Sheshagiri Rao,

aged 38 years, Technician, 0/c The S.0.0.T.,
Tumkur,

71 %1 Revanna, S/o Siddamallabpa,
aged 35 years, T.T.A. Telephone Exge., °
Madhugiri, Tumkur Dist, ' - '

2 Q.R, Suresha, S/o H.V. Ramachandra Rao,
éz;ggd 38 years, Technician, O/o S.D.0 Phones, Tumkur.
: .

Y, ashekaraiah, S/o Doddaveerappa, aged 41 years,
xcian, C~00T. Telephone Exge. Tumkur.

«B./Annappa Rao, S/o J. Murthy Rao, :
f 35 years, Technician, Turuvekers, Tumkur Dist.

: 657 G.N. Raju, S/o K.C. Govindashetty,
1| abad 39 years, Technician, Telephone _ o
a’ Exchange, Pavagada, Tumkur Dist, ees  Applicants

N .
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77. Hanumantha Raya, S/o Naraseeyappa,
aged 31 years, Technician,
Telephone Exchange, Pavagada.

78+ H.C. Sreedhara Murthy, S/o H.N. Chikkanna,

aged 32 ysars, T.T.A. Telephone Exchange,
Hirehally, Tumkur Dist.

79. V. Narayanaiah, S/6 Venkataramappa,

aged 49 years, T.T.A. Telsphone Exchanga,
Koretagere, Tumkur Oist,

80. Nagaraju, S/o Hobalaiah,

aged 34 years, Technician,
Tedephone Exchange, Koratagere,
Tumkur Dist,

81. R. Pandappa, 5/0 Yemme Rangappa,

aged 39 years, Technician, '
Telephone Exchange, Sira, Tumkur Dist.

82, T.N. Nagendra Rao, S/c T, Nagaraja Rao,

aged 39 years, Technician, C~00T .Exchange,
~ Tumkur,

83. M. Kulasekaran, S/o Muniswamy,

aged 56 years, Technical Supervisor,
C-00T Exchange, Tumkur.

84. Lakshminarasappa, S/o Ugransrasappa,

aged 35 years, Technician,
€-00T Exchange, Tumkur.

85. H.B. Aswathanarayana S/oc G. Bettaswamy Gowda,

aged 36 years, Technician, C-DOT Exchange,
Tumkur .,

86+ HeJe Indiramma, Dfo H.N, Janardhan, .

- Technician, C-DOT Exchange, Tumkur.

87« M.A. Narayana Murthy, S/o M.N. Anantharahaiah,

aged 34 years, T.T.A., Telephons Exchange,
Mandya Oistricte. .

88. Suvarnamurthy, S/o Narasimha Murthy,
aged 35 years, Technician, Talsphons
Exchange, Mandya.

89. Usha Anil, W/o N, Anil Kumar,

s @9ed 34 years, Technician, 0/o SDE(P) I/D,
SMandys. .
\E& re

d@gedy34 years, Technician,

90.\g’?§}§smsh1kala, /o S . Ramesh,
Ofo SDE(P) 1p, Mandya.

A pie
Z o M+D4f Chandrappa, S/o Deve Gowda,

»\!Gp‘\‘f

)égge 35 years, T.T.A. Telephone Exchangé; '
o rangapatna, Mandya District.

+ S. Siddaiah, S/0 Siddaiah,
aged 34 years, Technician, Telephong

Exchanga, Shivally, Mandya District, ses  Applicants

1
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93.; Jayaraju, S/o. Hombalaish,
raged 39 years, Technician,
,Tekephone Exchange, Keragodu,
;Mandya Dist.

94,.G. €hannaiah, S/o Ganda setty,
. aged 47 years, T.T.A. Telephone
‘Exchange, Nagamangala, Nandya Diat.

9s,: Gopala Gowda, S/o Chenne Gowda,

Agad 41 years, T.T.A., Telephona
’Exchange Pandavapura, Nandya Dist.
h

96. ;SeN. Subbanna, S/o KN, Nagaraj,

raged 35 years, Technician, Cross .Bar S/R.
“0/0 SDE(P) I/D Mandya.

97.,N Balarajamurthy, 8/o0 Nagappa,
iaged 41 years,. Technician, Telephone
Exchanga, KeM.Doddy, Naddur, Mandya Dist,

98. C.S. Gayathri S. Raghavendra Rao,
aged 36 ysars, Technician, 0/o AE(P)
Croaa Bar Indoor Exchange, Mandya.

99, Nanjundaswamy, S/o Komaraiah,
aged 38 ysars, T.T.A. 0/o0 S. D.E. Phones,
Nandya.

100.R Vibhakara Reddy, S/o Ke Ranga Reddy,
aged 37 years, Technician, 0/0 S.D.E.
phones, Uutdoor, Mandya.

101 VenkataSubbaiah v, S/o C.S. Venkatachalaiah,
aged 36 years, Technician, 0/o S.D.E.P. Mandya.

: 102 S Gopala Krishna Prasad, S/c H. Shankar Prasad,

aged 38 yeers, Technlcian, 0/o0 S.D.E.(1/D),
Telephone Exchange, Mandya.
!
103, S Velakshminarayana, S/o S. Venkatagiri,
aged 35 years, T.T.A. 0/o SDE(P) I/D. Nandya.

104-H°R'NEQBNdr8y $/o H.N.Raghavendra Rao,
qgad 34 years, TeT.A. 0/0 soDoE-(P), I/D, MQndya.

10s. K. Ramegowda, S/0 Kari Gouda,

aged 47 years, Technical Supervisor,
0/0 SDE(P) I/D Mandya.

e

006800

‘Applicants
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108+ Manjunatha Kumar, S/o Venkataramanaiah,
aged 35 years, Technician, Telephons
Exchangs, K«R.Pet, Mandya Dist.,

109, R.K. Dakshiyini, /o M.S. Venkatashmurthy,
Tachnical Supervisor, aged 42 years,
SDEP I/D Mandya.

110. M, Jayaraj, S/o Mosef,
aged 48 years, Senior Telecom
Technical Supervisor, Indian Cross Bar
- Exchange, Ashoknagar, Mandya. seo Applicants

(By Advocate Shri M.B. Nargund)
Vs,

1e The Chief General Manager, Karnataka,
Telecommunication Circle, Ulsoor, Bangalore.

2. The General Manager, Telephones,
Mysore,Dist, Mysors,

3+ Telephone District Manager,
Tumkur ,Dist. Tumkur

4. Telephone District Enginser ,
V.V.Road, Mandya, Dist. Mandya .

5. Union of India represented by its Secretary,
Telecom Department, Sanchar Bhavan, New Delhi,

} 6+ The Chairman, Telscom Commission,
a Sanchar Bhavan, New Delhi,

7. Secretary to the Department of Personnel,
Public Grievances and Training, Govt. of
India, (Dept. of Personnel & Training), New Delhi. ., Respondents

(By Advocate Shri G. Shanthappa,
Rddl. Central Govt. Stg. Counsel)

&%///’ ORDER
Shri Justice P.K. Shyamsundar, Vice Chairmans

We have heard both sides. The question for consideration

N "__! .nerein is whether all these applicants numbering 110 are entitled

VN

N ~— s
AN T 8N
£ -,

enefits as was granted by this Tribunal in 0.A. No.156/1992,

F8Y of on 6.3.1993.

.0'900
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«f2. § It is urged by both sides that the posxtion is similar

'to what was dealt with in the aforesaid U.A. and therefore it
'.becopes apparent that we have to simply act in terms of what was
doneéin.the aforesaid O.A. Following the said 0.A., we now pass

- the ?ollowing order.

3. ; Raspondents are dlrected to count the period of trainlng

undergona by the applicants as duty for the purpose of granting

incrgments notionally and to extend the actUal benefit of increment
fromg1 10. 199D onwards. The financial benefits flowing thsrefrom
shall be extendsd and be made available to the applicants withzn
thrag months from the date of receipt of a copy of this order.

i
H

4, § Ue take'this opportunity of difécting the departmant to
makeisimilar order in all such'céses which are to be reéulated in
term% of this order. It is uhneéessary for ave;ybody.to come to

the éouft foévrelief. In fact, it is observed by the Supreme Court
in tée case of Inder Pal Yadav Vs, Union of India, feported in
1QBSESCC(L&5) 526, that the rights of the parties are to be regulated
in aécordance with the rights so settled. We do hope, this will be

1

the last set of litigation in which we are asked to adjudicate. -

‘( ToVe RAMANAN IRUF;OOI,J (PoK+SHYAMSUNDAR )

MEMBER (A) ~ VICE CHAIRMAN

“Sectlon Officets 2
Central Admlnistrauve Tﬁfbunal
\,‘% Bangalore Bench

Bangaloro _ » :




CENERAL ADMINISTRATIVE TRIBUMAL )2
BANGALORE BENCH, BANGAL ORE |

CONTEMPT PETITION NO.B9/1995 IN
C.R.NOS.106 & 360 TO 468/95

iMONDAY THIS THE THIRIETH DAY OF OCTOBERg 1995 -

i
!

MR, JUSTICE P.K., SHYAMSUNDAR VICE CHAIRMAN

MR, TN, RAmANAN MEMBER (R )
L '
: o ~

% ' w
M. Bhuvanesvary,

Aged 37 years,

Technician

0/0 DET(QAS, HTL Complex,
fiadras Rpplicant

{ éy Rdvocate Shri K.V, )
Suryanarayanaiah

Ve,
J Ramanujam,

%“ Chief General Manager(Telecom),
‘ Karnataka Circle,

&angalore v ' Respondent

( By Addl Central Govt. Standing . )
. Counsel Shri M.V. Rao

. ORDER ,
: MR ,JUSTICE P.K, SHYAMSUNDAR, VICE CHAIRMAN

Heard Shri K V. Surayanarayanaiah

'fd learned counsel for the applicant and Shri M.V.
‘ﬁRao, learned Standlng Counsel wvho took seriocus |
objectlon to the tenability of the contempt
petitlon pointing ocut that the 8Dplicant uho is
nou vorking in Madras cannot file a contempt
petltlon before this Bench and complain of non-
implementatlon of a judgment of this Tribunal in

0.A.Nos,106 & 360 to 468/1995 dated 16.1,1995,

ek
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The controversy herein is that the period

spent by the applicant on training be geckoned
as spent on duty and following such reckoning,
the financial benefits flowing therefrom

should be made available to the applicant,

We are told that’the foregoing is the purport
of the eg;lier decision of the Tribunal and

iﬁ the cacse of Elias Ahm;z & Ors v, Union of
India & Ors (0.A,Nos,451 & 548/91 dated 29,12,92)
the.Full Bench of fhis Tribunal said that the
Department should take care to ensure that all
persons are treated alike in that all the
employees of the Department similarly situated
should be dealt with in like fashion and all
the benefits flowing therefrom should be made
available to everycne who need not be driven to
initiste separate proceedings and that instead
of filing 0.,A,, the suffering empioyees may
initiate contempt proceedings. Accordingly,
the applicant herein has initiated this contempt
proceeding and asked us to take acticn for not
treating the pericd spent by her on training

as period spent on duty vhich appears to be the
settled position in lew, The learhed Standing
Counsel says that it could be done provided the
applicant makes an application at Madras where
the applicant is now working. Besides, it is
said that the C.G.M, Quality Assurance uwho is
authorised to look into these complaints should

have been made a party and that applicant could




/14

! have made a represehtatipn to that authority

in vhich event in-all probability she could have

i‘had.her grievance redressed, Ue are not

é inclined to take aﬁy seriocus note of the

z submissions made‘by the learned Standing Counsel,
2 The §pplicant is saxd to be presently vorking

E in Madr&q on deputation but is still borne on
éthe cadre‘of G Telecom%01str1ct, Bangglore,

? Karnatake, If thét be fhe‘position, she can certainly
zmake an application before us, She can also
%uithout any exception make &n application before
' the Madras Bench but that doss not teke away

_our jurisdiction in the matter. It cannot be
isaid that we do not have any contrcl over the

53ubject matter in this controversy,

.2, Be that as it may, we do not wish to
.go into all these needless buffeting about an

;empiéyeawuhé;blaims parity in the matter of

treatment o?ifackoning her service spent on

‘training as spent on duty. Whether it is here
»éor in Madras, the oubcome would be that she
"f?gculd be entitled to all the bensfits. We do
‘;fgbt propose to initiate proceedings for
iéontempt as scught for by the applicant  instead
5iue direct CGM, Kernataka Circle, Bangalore, |
:to lock into the grievance of the applicant and
éremedy it in accordance with lau, Ue direct
ithe CGM fo take necéssary action within three
‘months from the date of receipt of a copy of

ithis order. The CGM will take notice of the




decision of the Tribunal in C.As. referred
‘ -
to ab%ye and act according to the directicns

therein, With these ob:ervations, this contempt
petition stands disposed of with no order as

to costs,

Sd- -
‘V‘V]/L/ .- ~— .
mEMBER (A) V ICE CHAIRMAN

ua

Central Admin) fative Tribunal
Bangalore Bench
Bangalore

VA 2 ~N o

@ !




¢ ot 4) B 99ty § W rbeda df . (-G,
Fogt ™ . -CENTRAL ADMIN ISTRAT IVE TRIBUNAL o,
| © BANGALORE BENCH | o /6

Second Floor,
Commercial Complex,
Indiranagar, © =
BANGALCRE~ 560" @38,

Pated: 9F £R 1005

. APPLICATIN NO:106 and 360 to 468 of 1995,

'APPLICANTS:~ §ri,N.Seethsremy and(109) Othere.
v/s. | '

RES PONDENTS

“Chief Genefal Manzger,Kernataks Telecom Eirclg,
' Bangelore six others,, :

Te !
| | ke No.799,Third Main Roed,
- &ri,m.8,Narqund,kdvocate,No, ’
' ag;a?inégar?eanéelore-sso 010. Fourth Block,.

2. S-!ri G,Shenthavppa‘,ﬁddl Central Govt.S:nQ-CiWﬂsela
* Hﬁgﬁ Court»Builqinggﬂangalﬂre-SGD'00 .

|
!
|

——

€
.

Subject ;- aF’rwarding.nf cepies of the Order-

C?ntral Adminigtrative Tribtunal,Bga
m—X X

Please find enclesed herewit

STAY ORDER/INTERIM ORDER/ passed by thi
mentioned:hppliCation(§) on 16-01-f995

tofodfas, | R
LA

passed by the
ngalsre,

h a copy of‘theiﬁﬁDER/

s Tribunal in the. sbove ,
. t '

Y REGISTRAR .
JUDICIAL BRANCHES,

|
f
Logm*
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CENTRAL ADMIN ISTRAT IVE TRIBUN AL
BANGALORE BENCH

N [o;%.

Second Floor, o
. Commercial Complex, -
Indiranagar, - K

Mlsc.Applns.No.376 and 377_92_29_ BANGALORE .~ 560 - osa.‘
. Dated: ‘SSEPESS
in.

i}:\éPL.ICATICN'.NO.' 106 of 1995 and 360 to 468 of 1995, .

APPLICANTS: N,Seetharamu and 109 ofheré.,,
V/S, " o,

RESI{NDENT? ' The Chief General Manager Karnataka Telecom

- Cricle,Bangalore and 51x others.,
K}

To
1. . Sri.M.B.Nargund,Advocate,No.799,

‘Third Main Road,Fourth Block,
Rajjjinagar,Bangalore-560 010.

2. 1'Srl M.Vasudeve Rao Additidal Central .
. Govt standing counsel ,High Court Bly,
Bangalore-l.

5

!

\

Subject:~ Ferwarding copies of the Orders passed by the.
Central Administrative Tribunal, Bangalore-38.
———XX X

| Please find enclosed herewith a copy of the Ordor/
Stay Order/Intorlm Order, passed-by this Trlbunal in the: above
'mentloned appllcatlon(s) an_98-09-95. : : t

woth - -
b %

EPUTY REGISTRAR .
JUD IC IAL BRANCHES.



/" In the Central Administrative Tribunal 7 o

e | Bangalore Bench | (/ R
| Bangalore |

L MR R s R 339/

(95"3”‘4? Applicztion No...L06 R 34 5 l’@f 1995"

B . ORDER SHEET (Contd) \
i yvﬁéﬁrx rd S%szH»QMVUanAJQ& /a<9 o Y. c 65- \x21J2C007748 L0K4&¢nd
i Datol S . Oﬂioe Notes _ ' Orders of Tﬂbunal .
A — A
PKS (VV)/VR(MA)
] 8.9,95

Heard both sides, ue

find no reasons to extend further
time to Government for compliance
Rﬂi, of. the directions of the Tribunal
. givcn in 0.A.N08.106/95 & 360 to
e || 468/95 disposed of on 16.1.95.

R | | L Ve notice sufficient time has
lalready been granted and no grounds
have nov been made out for further
{|extension of time. M.A.N0.376/95

ii hereby rejected,

‘ The Standing 60uns.1 asks

| legve on bshalf of the Dopartaant
to defer payment of the financial
benef its flouing from our order
till the matter is fi nally
resolved, We are not able to
doéiphor vhat final solution the
Department is going to offer. Our
order 1s'fina1 unless it is set
.[|]aside by a superior court, Wue see
Wno reason why the officjals should
not get the benefit of our orders
in terms of money. Whatever
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. Hmnchl benefite ere due,
| the Dopqrtnnt aboulld arrange

to pay the same without any
further delay., In the light

of the sbove order, M,A.No,377/95
in 0.A.Nos,106/95 & 360 to:--

468/98 shall stand rejected,

Gongalo;e ‘Bench
Bangalore
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| CENTRAL ADMIN ISTRATIVE TRIBWAL
¢ , : BANGALORE_BENCH |

e

Second Floor,
Commercial Complex,
. Indirenagar, ,
Contempt Petitien Ne.89 of 1995 _in BANGALORE - 560 033.

| | Dated: _@NQOV 1995
APPLICATIQN NO. 106 and 360 to 468 of 1995, L—

s et s i e a3
[

. o
APPLICANTS: M, Bhﬁmeswanh

V/s.
N / S ! %
RESPCNDENTg Sri.J.Rgmanujam,Chief G@n@ral Manager,
Telecom,Bangalore.
i 'I'o » | )
1, *Sn.K.V Sur anarayanaiah, Advocate.
Ne.HL—SB?, ort Area,Krishnarajapursa,
: Bangalore~360 036.
2.  sri.M.Vasudeva Rao,Addl.C.G.S.C.

‘High Court Bldg,Bangalore-560 0Ol.

\

: Subjeét:— Forwardlng coples of the Orders passed by the
S ..‘Central Admlnlstratlve'Trlbunal Bangalore-38.._
———XXX=== :

Please flnd enclosed herew1th a copy of the Ordcr/




